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30. The second round of independent assessment of Management Effectiveness
Evaluation of Tiger Reserves done in 2010-2011 for 39 tiger reserves based on

globally used framework.
31. Increase in the allocation for Project Tiger with additional components.

32, Providing special assistance for mitigation of human-tiger conflicts in

problematic areas.

33 As an outcome of the fourth Trans-border Consultative Group Meeting held
in New Delhi, a joint resolution has been signed with Nepal for biodiversity

and tiger conservation.

34 Regional Offices of the National Tiger Conservation Authority sanctioned at
Nagpur, Bengaluru and Guwahati.

35 Launching of Phase-IV tiger reserve level monitoring.
Development of ports under PPP mode in country

*64. SHRI BHUPENDER YADAV: Will the Minister of SHIPFING be pleased to

state:

{a) whether Government has undertaken any study to determine the demand

and availability of port facilities in the coastal States in the country;
(by if so, the details thereof and the action taken thereon;

{¢) whether Government proposes to develop new major and minor ports

along India's coastline;
{(dy if so, the details and the present position thereof, State-wise;

{e) whether Government proposes to develop some of these ports with

private participation under the Public-Private Partnership (PPP) mode; and

{f) if so, the details thereof along with the names of the ports being

considered for development under the PPP mode?

THE MINISTER OF SHIPPING (SHRI GK. VASAN): (a) and (b) The
Government has formulated a Perspective Plan for development of the Maritime
Sector, namely, "The Maritime Agenda 2010-2020". This plan has estimated the
traffic projections and capacity additions at the Ports upto the year 2020.
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{c) and (d) Yes, Sir. This Ministry has decided to take steps for setting up of
a new major port each in Andhra Pradesh and West Bengal Steps have been
mnitiated to get Govemment approval for both these ports. Development of minor

ports comes under the purview of Maritime State Governments.

{e) and (f) Most of the capacity augmentation at all the major ports is taken
up with private participation under the Private-Public-Partnership (PPP) mode.

Access to quality palliative care services

*65. DR PRABHAKAR KORE: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

{a) whether it is a fact that less than 2 per cent of the country's population

has access to palliative care;
{by if so, the response of Government in this regard;

{¢) whether Government 1is taking steps to provide adequate facilities for

access to quality palliative care services;
(dy if so, the details thereof, and
{e) if not, the reasons therefor?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABRI AZAD): (a) No data is maintained centrally regarding the number of persons
requiring pallhiative care or on access to palliative care. The exact number of
Palliative care centres in the country is also not available. Palliative care 1s given to
alleviate symptoms e.g. swelling, bleeding, pain etc. especially in advance stages of
illnesses such as cancer. Cancer is treated with various modalities e.g. radiotherapy,
surgery, chemotherapy and supportive care including feeding, control of infections,
avoidance of bed sores etc. Efforts of state governments are supplemented by
programmes of the Government of India such as the National Programme for
Prevention and Control of Cancer, Diabetes, Cardiovascular Diseases & Stroke.
There are provisions for manpower, drugs and home based care ete. for various
activities including palliative care under the programme during the Eleventh plan

period in 100 districts in 21 States.

{(b) to (e) An Expert Group was constituted to work out strategies for

palliative care in India. The expert group has submitted the recommendations



